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Ranjit Verma son of Shri Raghunath, resident of Village &

Post Hungoniya, District Bundi.

. «s.Applicant.
VFRAIUS

chri R.P. Raihan, Divisional Railway Manager (Fstt.), Western

Railway, Kota Division, Xota.

. ...Respondents.

Mr. Shiv Kumar, Counsel for the applicant.

Mr. TJP. Sharma, counsel for the respondents.

CORAM

Hon'bhle Mr. H.0. Gupta, Member (Administrative)

Hon'ble Mr. M.L. Chauhan, Member (Judicial).
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As seen from the last order sheet dated N1.8.2002,
ant was given last opportunity to amend the Cause Title
is CP, which was filed heing aggrieved hy the wilful

*dience of our order dated 11.12.98 passed in OA No.

244/98, The learned counsel for the applicant has submitted
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roper relief has been granted to his applicant. He does
nt to proceed further in the CP. Tn the circumstances,
P is dismissed.
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